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gfu" the appliuant and Mre. G Ba:l.shya,
aents are p::esem:.'

i Wﬁﬂ/’(ﬂ‘c : Sy 3 '
(, D iy The applicant's claim ‘is,that
' Dy. chlsuar ’
he was appointed 28 pestman and
% %confimed in service en 01.01.1967
Bt . } jand c.m:imuusly serving witheut any
o o nreak ti11 March 1983. ThereafteX,
S N the applicant teek leave en medical
. greund and after getting recevery
e B : the applicant went. te the foicef
RN N Gl v he.vas et pemict-
: oo e T ‘ . Accerding te the applicant, en

ed //____,,__‘
Qattaining the age of superannuation

s ghe applied fer retirement menefitse
%Ag rieved Wy the said ipaction. the
applicant J has filed this O+Ae
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‘\S . - 24.01.2006 ‘When the matter came™u am. for ‘

| e » .. - - hearing, Mr. @:ﬁnishya. Bre CeG.5.C

' A teek netice en behalf ®f thé respsn=
= s dents and would uke to ‘get instrugts

/\[@-Aw 3( m&e{ iens fram the reapondents. Let ft

A o be done,‘ <!

59/%/{'&% D/SQ:WZTDM \—

Post on zg.tz 2006.

‘ 4 Vic!é-?cha irman
’/-’f‘ S ,

-

D}" ';) / C’ | 28‘.2.2006 S Considering the larger issye in-
5;0u~‘~ Ry volved Ain the. case. the o©.a. is admng -

tted. Four weeks time is granted to
‘the mspondents to f;.lez writ.ten st‘.ate-
A_ment.. post on 28.3. 2006..

LT T T T LY YicesChadrman |
Q@ Bt by | IR,

Lo ?:.e:s 2&06 "o Mr..G. Baishya, learned Sr. C.G.

S.C. feor the rps;*omdemts sought “far

f@ur weeks time teo file replﬁ.qtate-
‘0

1. ment. Let it be dene.
- Pest brTE2L 45 204865

STy gt

: Vice—-cﬁa irman

sy ) T A
R 02.05.2006 Mr, G,. laiahya, learnecll 8re. Ca
-4 : GeSeCe for the respouéienta kot xuxxhRt
-——@,é; - ' w&nged time to:file rgply statement. | |
- “e also sukmitted that it wag' sent for

i 2?_:
' /\lb w ) R ‘ Vﬁttim' Let it bQ done. =
A{ tl/m 5“4"’ e . Pest on 07006.2006. '
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7¢6.2006 Prayer is again made on behalf oM
Mr.G.Baishya, learned Sr.R:G.S.C. for
_ . time to file ‘reply stateznght. It is
, - . seen from the proceedings that, Eour.
Q- & — Ol ' © | chances have already been availed of
- by the respondents to file reply state
ment but the same is not forthcomingai
It is very‘aorry state of aéfairs,
" led ~ However, as ajf matter of last chance
_ _ ' © four weeks further time is g;'am;ed to
%’ - S the xtespondente to file reply state-
POSt on 2246.2006.

Vice=Chairman

¢ BEEER P Ce e ¢

. o 92.06.2006 ?réseﬁt " Hon'ble Sti K.V. Sachidanandan
- ' . Vice-Chairman.

The applicant who was\ appointed as
Postal Assistant and posted at Sub-Post
Cffice, Laban at Shi}}.ong, Meghalaya in
the month of April, 1964, The applicant's
service was confirmed w.ef 01.01.1967
o ‘ and continuously seving without gﬁy
i . ‘ , | breai: till March 1983, Thereafter, he took
j | leave on medical ground and’ after getting.

b3

racovery went to join in the offics but his
. joining was not allowed. The_app}icant'on .
attaining the age of supsrannuation,
applied for retivement benefit, which was
‘not considered. Aggrieved by the said |
action of the respondents, he hag filed this
application seeking the following reliefs: -
| 4} That this Hon'bls Tribunal may
kindly be pleased to pass an
order granting pension henefit
treating bis service period 1983
to 1993 as on Medical leave for
which he submitted medical
certificates and all  other -
consequential  benefit in. the

interest of justice.
- . Contdf-
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- 22.06.2006° | o %Q
: ' H) To pass a.ny other “ader
or orders as-deemed fit

and proper by the Hon'ble

N
ne b el medx

|

'*' ) VT’"bu.ua} xﬂ the d'it%&'eqt of

counsel for
Bmshya, }eazﬂed sr.

Justme

Heard .Mr AR Sikdar, learned -

fespondents. . ¢ ¢

Counsel 'fm‘ ‘tzié

the. apphcant and M1 G.
C G.8.C. fo1 the

respondents

submitted that he ha«*. a}raaay filed Wntten

statemen_t.

At this juncture, iearned

| counsel for the applicant gubtmttgd that
he will be satisfied if a direction is given to

_the Respendent No. 5 to dispose of the '

annexure - O

annexura — O

repres entation dated

17.12.2005 and pass appmpnate crder

and

communicate the

game ¢to the

applicant within®¥ time ﬁ*ame. Counsel for

the respondents submitted that he has no

’

. objection.

[

In “the ciréumstmces, I direct the

Respondent No. 5 or any other competent

authority to consider and dispose of the

mpreﬁentatmn dated ..

17.12.2005 and pass: appropnate order

' and,

Junbf

commumcate ’che

same to the

applicant . within a tnne frame of two

months from the date of recezpt of copy of
this order. .

'
~

The C.A. is disposed of\as above. No

order as to costs.

Vice-Chairman
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BEFORE THE CENTRAL ADMLNISTRATIVE'TRIBUNQQ, r~g \<i:
GQNAHATI BENCH, GUWAHATI fﬁ_
, a flé
8.6. NO. 15 0OF 2006. ‘%3
Sri Bireqdfa Narayan Barman \< é,
- '..Aﬁpliqaﬁt
—y -
Union of India &’Ors...Respondents
‘ The written statement an.behalf of
fﬁe Respondeﬁts above named -
‘ WRITTEN STATEMENT OF THE RESEDNDENTS
vﬂDST RESPECTFULLY SHEWETH: ,
1. That ~ with regard to the statements made iﬁ ‘
paragreaph 1 of the instant application the answering
fespundents beg to ~state that the applicanf 15  not
entiﬁleav to have any retifement benefit, since he was
not formal&y appeinted as postman and nor he was retined
v . _ ' eitﬁer on guperannuati@n or on invalidation as TEquifad
;guf{— in Centjr'al Civil Service (Pennsion) Rulgs, 1972, He’
%5%5‘ ‘wbrke'd as Group-D and officiating 'postma‘fn’ a.’&sc} on .
% % :/{ -ﬁemporary bazis, as mentioned in &th lin; of .paras  ¢.2
.é :5 i; ut the 0A, for sometime, in the Departrnent; dur ing Ehc—z
"élgoﬁD; peried -of w.e.f. 01.4.64. Last of all, he worked ag

Cofficiating postman at Rilbong Post Office for & certain

WO YW O

period upto 31.3.1980. As sﬁch his contention that he

|
;
|
|
!

!
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completed_abgutlac.years of qualifiedvgervice as‘pustman

is baseless an; untrue.

2. | That with regard to the statements madé-vin‘
paragraph 2 gf the instant application the answering ..
respondents have ﬂé comment .

3. That with regard to the statements made in
paragraph 3 of the instant application' the answering

respondents  beg to state that the instant ©OA 18 not

maintainable in its present form and it‘&ay be sunmarlly

. qejected és time barved since the applicant has appeared

“in the picture and preferred his claim for "Ret irement

‘Benefit” only after gap of about 2% years without ren-

dering reguired service under the Government.

G, . That with regard to the statements made 10
paragraph 4.1 of the instant application the answering
respondents have nb comment.

-

5. Y That w1th regard to the statements made “in

paragraph Q 2 of the appl;catxmn the ra&pandpnta beq
to state that the contention of appl;cant that he was
appointed as postman (Class—IV cdtegory) is not ;cotreqt
at all. There is no éuch category of postiinan - in this
Department.'ln tpe Deﬁartment of Post, india the Fostman
Category belongs to Group-C i.e. clase 111 Category.
Further the respondents Bt&té that there ie | the head
post office, named "Shlllong G6.F.0." aﬁd 'no tSub' Poét

Office named - Shlliong" was in ex;stencp in  the year,‘. 

Contd...P/-
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1964, where the applicant claimed as pos@ed' at  that

time. The genuinpness of the documents "as  so called

Service confirmation letter” annexed by the applicant

as  Annexure—1 in the instant O0A could not be ;6nfirmed.

.

as the office copy of such a letter is not available on

records. Further espondents stated that in the said

'dacumant, the name & designation of the applicant under

S1.Mn.9 is shown as "Bhri Birendra Kumar Barman, ED
Messenger, Laitumukbrab. An E.D. Messenger of the de—

partment of Post is not entitled to any “"Retirement

Berefit” at all. The claim of the applicant that he was:

appointed as postman (Class—-1V Category) and was

posted at Sub Fost Office at Shillong, Meghalaya in  the

month  of April, 1964 is not supported by the document

Cand  the same is.concocfed and false and as such, the

applitation is not acceptable and is liable and is
liable to be dismissed.

-

Ve

A3 R .
&. - That as., regards to the statements made in

i

paragraph 4.3 of the'application the answering respon-— -

dents beg to state that the contention of the applicant
is mnot correct nor it is supported by any documentary
vidence that he approached to the superintendent of

Fost  Office for any purpose. The applicant did not

, respond or react even to the Arbitration thice forwar -

et to‘ him by the then Sr. Supdt.

-Meghdlaya. Shillong v1de letter No. Bl/D-uperative dtd.

8.1.87 annexed by:the'appli;ant'as Annesure -~ & inbxthea

Contd...?/-
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aA. In the said document Anﬁexeq to the Oé‘by the aép1i~
cant hiﬁself as ﬁnnexure - 3, applicant sﬁated that "1
~app;roach the S.F. Sﬁi}long submitting’ a3l documents
relating to my ailment and medical leave application in
the month of August, 1?93, bu£ in Annexure~3S <§pplicaﬁt
himself stated that "I have sent all my medical certifi-
cates on 7.8.93 to you through post..” So, the state-
ments of the applicant in the documents submitted py
himself are contradicfary and incorrect (for which the’

application is liable to be dismissed.

7. That as regard to the - statements made in
parégréph 4.4 of the appli;ation'the answering respon-
dents beg to state that the applicant_neitﬁer'furnad up
nor  approached toAauy aqihority of the Depavtment for
Mie further duty and kept himself silent upto the mmntﬁ
ot Augusi, 1973. ;n Annexure -3 of the instant 0.A. the

«

applicant stated that 1 was serving as such centinuous-
ly without any greaﬁ till March, 1983. Béaause of  my
SErious ailment 1 was'in medical leave. After getting
TECOVETY v om my illness I Qent to i% my office in the
year 1991 but my rejoining is not allowed. To whith
office he went and to whom he offered his rejoiniﬁg are

not mentioned. Again the applicant stated "I approached

to the 5.F., Shillong, submitting all documents relating

T

to ay ailments. and medical. leave appli@ation. in the

month  of August, 1993. There was a gap of about two

years between the alleged two happenings. Further, there

i

Contd...P/—

<



\/ - ' |

4
Id
LS5 1
. . / .
was no correspondence after August, 1993 and before the
‘Annexure-3 which wgs dated on 4.4.03, hence dgain there
ver5ian,

was a gap of about twoe years. Accordlng to his

‘e was in service upto March, 1933 and went to folce in

199%1. During the period, according to him he was

Auvgust,
on Medical leave. Applicant did not mentioned whether
\_the said leave was sanctioned by any anthority of  the

A
© Department and if sm, who was the authorlty.

»
-

8.

04.%

~application.

That as regard to the statpments made in paragrdph

of the instant application the answering respondents
beg to state that under the circumstances stated in the
foregoing paragraph the prayer of the applicant vide his
Jetter dated 17.12.05 Annesure - S of the OA could not

considered by the respondent No.5 of the instant

bhe

9. That with regards to the statements made in para-
graph 9 of the instant .application the answer ing respon-
dentg beg to state that the pensionary Retire@ent bene-
fits dxe\admiésibie to those Guvernﬁent employees "who

retire on superannuation or on being declared permanen—
t1y incapacitated for further Government service by the

medical authority. The applicant does not

be dismissed.

e ig appropriate
f - fall in any of.the two categories of Govit. employees and
S 3§l &% such, no relief is admissible to the applicant and
3 %g: . the instant QA is liable to be dismissed. The grnunds
FEE
é}?éﬁ; set forth of the appl:catlon are not good grounds as per
‘~§  the law, as well as, on_ facts and the same are lxdble tm
S :

Cnntd.,,?/*

i
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10, That with regard to the statements made in para-
graph 6 of the instant application the ansuwering réspon—
dents beg to state that both the representations filed

by the applicants. are received recently and could not be

considered due to the cirvcumstances stated in the fore-—

" ogeing paras.

I3

11, That with regard to the statements made in
paragraph 7 of the instant applicatiorn the answering

respondents have no comment.

+

1a. That &as regard to the statements made in
parégraph 8 of the instant application the answering
respondents beg to state that under the circumstances

‘stated  in the'foregoing paras, no relief is admissible

to the applicant and the OA is liable to be diSmigéed.

-~

“13. . That as Tegar& to fhe statements made in
paragraph :9 of tﬁe instant application thé answering
reépondents beg to state that since the applicant is not
entitied to any pensionary benefit at all the question

of ogrant of provisional pension does not arise.

1. . That with regafd to the statements made in para-

.'graph 10,31 of the instant'application the answering

respondents have no comments.

ot
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'VERIFICATION ST
1, g&mif?%?kwjkFWi“dsﬁyT?h”/o Lﬁ&..@z..«.&%W"agaﬂ”“aM»
. aged aboutﬁZ‘years,R(o ...,é%%{ég%ﬁ?.;...,..n..;......' '

pistrict FAstRhael e and competent - officer of the

PR

answer ing respondents, do hereby verify that the state- .

- ment made in paras | o [L( are true to my

:vkndwledge and those made in paras ‘.. i : being

‘matters of record are true to my information derived.
therefrom which 1 believe to be true and the rests are
my humble submissions before this Hon'ble Tribunal.

énd 1 sign this verification on this 12 th day

of Efw% 2006 at Guuwahati.
l;ﬂ(/l(/qu;‘f\f KGUV\,L_(;\ @ AU O
Signature N
."'. Bapar Of fow® Qi
- Begimggs Drvestr
- Shiong--V940R: .
. o o
N
; .
L S
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‘“’“f“.,‘BAL ADM-LNXST&MT,&W TALBINAL
. GUWAHAT I B:.'.NCH : : '

 Griginal _applj,ca't’ion NO._ ’5'/ %y

1. a) Nane of the Applz.cant.- 1A. N v‘g—mmav\ ST
" b) Respondal’es.—Unlon of India & Ors.
c¥ No, Y Applieant (S)se erne—r
2, Is the applxcatmon is the proper forn.- Yes /}o’.
‘3. Whether name & descrlptlon and address of the all the papc—rs been
furnished in cause title ¢ Yes /NG, o : ’
| 4:.5, Has the application been duly signed and verlfied 2 Yes //No'.

5 HaVL the eopies duly s:xgned ¢ Yas /yé
6-.3 Havs sufflclent nunber of copxes of the appl:.cat:.on b"en flled ‘Yes//No/
_ .'”7.-._,."lhether all the annexure pmsaa éna impleaded 3= esﬂkﬁ' '
- _Whether melibh tnanslation of ducoments :.n the x.arquago ..-7’ Ye;LNc’
.9 '::? His the application 1s An: tlme '.- Yes/ /N{. “ | |

lO #as the Vokatlatnana/Memo of appearance /&uthoi'l.satlon is Z" isé’d SYes/e)Ier‘.

, ll_ai Is the - appllcatlon by IPQ’BB/for Rs.SOA- Zb@; -‘51?‘)5‘7 M R \OL
12, Has the. appllcatlon is naitanabla; Yes® iyo’ LT
13, Has tha Impugned order orlglnal duly a‘b‘best ad beerl flled \?es,v/N’

14, Has the legible cOples of the anne)(urba ddly at‘t@sted flled!Y“s,Lt’&G'

15, Has the Index of the ducomen’cs bean f:.ied all *‘availablc. i-Yelea'
16, Has the required number of envoloped bearing full address of .the
' respondants been filedsi- Y“s/yo/ ' o

17, ‘Has the declatatlon as- ronulrad by itﬂm 17 of tho form.Yes}No.

18, Ahether the relisf sough for arises out of the Single: Yes/ NG,
19, Whether interim relief is prayed’ for :- Yes/ NG,
20, Is case of Gondonation of delay is filed is it Suppoi:’ted swYos/Noy
21 Jm*ether this Gase can ‘he heard hy Single Bench/afvis-ien——Bath
23, #ny’ other pointd. 2=
»3. Result of the Scrutiny with :.mtn.al of the Scrutiny Glerk:
W Mp'&‘tﬁkw 's ™ E“”"m 77)5—6

SEGTION OFFICER(J) . - tjeD gmy REGISTRAR
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IN THE CENTRAL A@MI_NI FW{V&

GUWAHATI BENCH : GUWAHATT

(.An. application under Section 19 of the Central Administrative
Tribunal Act, 1985)"
Title of the Case ; 0. A. No.___ 5 06
Sri Birendra Narayan Barman
| ... Applicant
-Versus-

The Union of India & Ors. ... Respondents

 SYNOPSIS

Applicant was appointed as Postman and posted at Sub-
Post Office, Laban at Shillong, Meghalaya in the month of April,

1964. Lt;e applicant’s service was confirmed w.e.f. 01.01.1967

e
=
d

continuously serving without any break till March, 1983.

Thereafter he took leave on medical ground and after getting
\"—.—-——-—. -

recovery went to join in the office butjzﬁisa j'oiﬁﬁi'r_l'g was not

allowed. The applicant on attaining the age of superannuation,
— L I - e am

——— . wn & o

applied for retirement benefit. But not considered. Hence this

application.

Date of Filing : /7-81.81. Prepared by :-
' N/
( 4% G )

Advocate
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N THE CENTRAL ADMINIST

. . © GUWAHATI BENCH'; GUWAHA‘H
- (An apphcatlon under Sectwn 19 of the Central Admmlstratnve i
| TrtbunalAct 1985) |
Tstle of the Case 0. A. No. 5- /2006
- Sri Birendra Narayan Bar_man '
- ..v.j.Appli‘cahtj -
-Versus- |

- The 'Uinion of India & Ors. = .. 'Respondehts” ‘

CINRDEX
Sl.No. Annexure Partiéu'lérs‘ o Page No. °
1, | ' 'Appltcatlon wnth venf‘catlon N : 3 1to (-
2. 1 Copy of the servnce mformatnon — (2__
3.  2,2(A) lLetter,

4{ - 3 Representat:on dtd. -4 4.2003 .

=
5. .4 Forwardmg/reference letter dtd. —————‘ [ " Q .
' 2122005 E , N
.6, 5. -‘-Repre_sentatibn' dtd. 17.12.05 —-’"""—_”(g

Filed by :-
A

D i:e 1% -0 ot  (Advocate)
ate: |7 0/-00. .

Arbttratson' Notlce dt. 8.1. 1987 —_ \% Lf ‘



Dates

 April, 1964

1.1.1967

'9.9.68

* March, _1983

8.1,1987

" 4.4.2003

2.12.2005 -

17.12.05.

T3

List of Dates

- Pa rticularg o

~Initial engagement/appomtment |
" of the apphcant on temporary basis

Date of effect of servu;e _;qnfgrmataon e

Date of communication of order.. =
giving effect of service confirmation. -

Medical leave -

" Arbitration thicef

| Representatlon made before Post .

Master General, North East Ctrcle :

. Forwardmg/Reference letter on behaif

of the Chief Post Mas"ter General .

Lest representatlon made by the
o petitloner : -
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL

GUWAHATI BENCH : GUWAHATI

W/Z?/L'vem c//'/\e ™Ne

(An application under Section 19 of the Central Administrative
Tribunal Act, 1985)
Original Application__ | f j06

Birendra Narayan Barman

© . Applicant
~Versus-
The Union of India & Ors. Resporidents
Detail he applicant :
1. Name of the applicant ~ Birendra Narayan Barman
& Address : S/o Late Keroram Barman
R/o Vill. Prathama para
(Kulamua), P.O. Joyram Kuchi
P.S. & Dist. Goalpara, Assam.
2. Designation : Post Man

Laban Sub-Post Office,
Shillong, Meghalaya.
3. Particulars of the Respondents: 1) The Union of India,
through the Secretary,
Ministry of Communication,
Govt. of India,

New Delhi - 110 001.



.....

2) The Director of Postal
Services (HQ), Meghalaya

Circle, Shillong.

€1 C/YZ/ W?@Ar gm@w\

>

/

3) The Chief Post Master Generake
North East Circle, Shillong-1,
Meghalaya.

4) The Inspector of Post Offices,
Shillong, Meghalaya.

5) The Senior Supe'rintendent:of

</ost Offices, Shillong-793 001,
Meghalaya.

6) The Sub-Post Master,

Laban Sub-Post Office, Laban,

- Shillong, Meghalaya.

Particulars of order against which the application is made :-

1.

Against the impugned action of the respondent authority in

not granting retirement _beneﬁt of the petit_ioner"at the age -
of superannuation although he completed about 20 years
qualified service as a Post Man under them.
Jurisdiction of the Tribunal

The applicant declares that the cause of action has arisen
within the jurisdiction of this Hon'ble Tribunal.

Limitation :



4.2.

The applicant declares that the application is filed before

this Hon’ble Tribunal with in the time limit prescribed

‘under Section 21 of the Administrative Tribunal Act, 1985.

Facts of the Case:

That the applicant is a citizen of India being the permanent

- resident of village Prathama para (Kulama), P.O.

Joyramkuchi, Dist. Goalpara, Assam and as such he is
entitled to the rights, privileges available to a citizen of
India guaranteed by the Constitution and other settled
laws of the land.

That the applicant begs to state that considering the
necessity of the respondent autho_rity and having eligibility
the applicant was appointed as Postman ' (Class-IV

category) and was posted at Sub-Post Office at Shillong,

Meghalaya in the month of April, 1964. The service of the

applicant initially was on temporary basis and his services .

was confirmed w.e.f. 1.1.1967. This confirmation was
communicated vide Memo No. BI-Rectt/Class-IV dated
Shillong the 9.9.68 issued under the signature of 1.C.
Chakraborty, the then Inspector of Post Office, Scuth Sub-
Division, Shillong.
A copy of the service confirmation letter
vvide Memo No. BI-Rectt/Class-IV dated
Shillong the 9.9.68 is annexed as

Annexure No.1.

\@’x&m //VB' Na 'Y‘O&u@\ ﬁ Y W1s



4.3.

4.4.

That the applicané begs to state that he had been
continuing in his aforesaid service without any break till
March, 1983. Thereafter, the applicant was on Medical
leave because of his serious ailment. Immediately after

getting recovery, the applicant went to the office for

joining but he was not allowed to join. The Superintendent

of Post Office told the applicant to submit Medical papers

which he submitted in time. The applicant was once served
arbitration notice. Thereafter the applicant was neither
served any order/letter as regards his service status. The
applicant was repeatedly approaching for his rejoining but
no response was given to him.
‘A photocopy as well as typed copy of the
~ arbitration notice vide Memo No.BI/Co-
operative dtd. Shillong the 8" January,
1987 are annexed as Annexure No.2 &
Z(A) respectively.

That the applicani:' begs to state that even if the authority

did not allow him to continue his service w.e.f. March, -

1983 he had completed about 20 years of service. The

applicant is now in the age of superannuation and

therefore he is entitled to get pension benefit. The

applicant in this connectién approached the authority

beweit
praying for retirement’considering his qualified service

period about 20 years. The applicant submitted his

W@.y&dm W@O*@ /3? e
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representation dated 4.4'.2005 seeking his retirement
benefit. The said representation was placed before the
senior Supsarintendent of Post Offices vide letter dated
2.12.05 for taking necessary action.
‘A copy of the representation dated
4.4.2003 is annexed as Annexure No.3.
A copy of the reference letter dated
2.12.05 issued on behalf of Chief Post
Master General, North East Circle,
Shillong to Senior Superintendent of Post
Offices, Meghalaya Division, Shillong-1 is

annexed as Annexure No.4.

4.5. That the applicant begs to state that he has approached

the senior superintendent of post offices, Meghalaya
Division in reference of the aforesaid letter vide Annexure-
4 and by submitting a prayer petition dated 17.12.05
requested for taking necessary action in granti'ng pension
benefit with medical leave for the period 1983 to 1993. But
it is regretted that no action has been faken-- in".this
connection.

"A‘ copy of the representation dated:

17.12.05 is annexed as Annexure No. 5.

@“rw a/rz'r 7\@%&§W
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IT)

III)

V)

2)\

For that the learned authority has committed grave error
of law and facts in not granting pensionary benefit as

prayed for.

For that the action of the learned authority in keeping

silence over the claim of the applicant as regards the
pension benefit has amounted to be violation of principles

of natural justice.

For that the applicant has rendered about 20 years of

service including temporary service and about 16 years of

| ¥
service on regular basis after;:%nﬁrmed w.e.f. 1.1.1967.

The applicant took Medical leave w.e.f. March, 1983 and

immediately on being recovered he approached the

authority for rejoining. Even if the applicant declared unfit,

he is entitled to receive pension benefit for his service

period. The fact of his ailment is known to the authority.-

He should not be treated unqualified for granting pension

benefit.

For that even the temporary/quasi-permanent Government
servants are entitled to get pensionary benefits as per
Rule-1, 2 of the Central Civil Services (Pension) Rules,

1972. Rule - 1 of the said Rules reads as follows : -

*(1) Grant pensionary benefits to temporary Government
servants retiring on superannuationfinvalidation on

completion of twenty years (now ten years)”

\@M‘o"" ”/m N& @Wﬁ JIC T



Rule-2 of the said Rules reads as follows i

“(2) Grant of pensionary benefits to temporary/quasi-
permanent Government servants.- The undersigned is
directed to State that in pursuance of Govemment

decisions on the recommendations of the fourth Central

Pay Commission announced in . this department’s

Resolution No.2.13.87-PIC, dated 18" March 1987, the

President and quasi-permanent Government servants

shall be modified as follows: - |

2. Terminal benefits.- (1) In partial modification

Department of Personnel and Administrative Reforms

~ Office Memorandum No.38 (16)- Pension Unit 80,

dated, the 30" December, 1989, quasi-permanent and

temporary employees, who retire on superannuation or

on being declared permanently incapacitated for further

Government service by the appropriate - medical

authority after having rendered temporary service of'}'“ |

not less than 10 years, shall be eligible for grant of
superannuation/ invalid pension, retirement gratuity
and family pension at the same scale as admissible to

permanent employees under the C.C.S. (Pension)

Rules, 1972.7

The aforesaid provisions of law it is clearly

established that the claim of the applicant for pensionary

%ﬂh\'{em 4/7“0 WW@, e,
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V)

vI)

v

benefit is rightful and denial of the same is illegal, arbitrary
and not only violation of the CCS (Pension) Rules, 1972

but also serious injustice to the applicant.

For that  non-consideration and non-disposa! of the

applicant’s representation and claim for pensionary benefit

has amounted to be violation of principles of natural

justice.

For that the applicant begs to submit that the Hon’ble Apex
Court in the case of Deokinandan Prasad -Vs- State of
Bihar reported as 1971 Supp. SCR 634 opined that pension

is not a bounty payable on the sweet will and pleasure of

the Government and that on the other hand, the right to -

pension is a valuable right vesting in a Government
servant. The court also held that the right to_ receive
pension is a property under Article 31(o) and under Article
19(f)(f) and it is not saved by sub-Article (5) of Article 19,

Though right to property is no longer in vague as a

fundamental right, the validity of the right to pension is

well established.

For that in any view of the matter; the impugned action of
tﬁe respondent authority in granting pensionary beneﬁt to
the applicant is not proper causing injustice to the
applicant and this Honble Tribunal is to protect him by

passing appropriate order.

\/5» sendrn N‘avya\ @MW@\
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VIII) For that the authority acted beyond jurisdiction.

6.

S.

D'etai!s of Remedies exhausted

The humble applicant submitted his representation dated
442004 and 17.12.05 which are pending for

consideration.

Matters not previously filed or pending with any other
Court/Tribunal: -

The applicant declares that he has not filed any

application, writ petition or suit regarding the present

matter in any court.

Relief Prayed for :
Under the circumstances stated above the humble

applicant most respectfully prays for following relief: -

i} That this Hon'ble Tribunal may kindly be pleased to
pass an order granting pension benefit treating his

service period 1983 to 1993 as on Medical leave_for.

which he submitted medical certificates and all other

e

) iézl'%ém%a N&WWW

]

consequential benefit in the interest of justice. >

i)  To pass any other order or orders as deemed fit and

proper by the Hon'ble Tribunal in the interest of

justice.

Interim Relied Prayed for:-

In the interim the applicant prayed for -



10.

11.

a direction for granting provisional pension in the

interest of justice.

10

Details of Postal order:-

Postal Order No. @ 2 ¢ & 3[(72?—9(7

Date of Issue
Issued from

Payable at

List of Particulars ;-

As per Index

(b~ ol—"6
Govta -

Guwahati

’\5(1)'9—14 oéﬂ/« Ner "”&ZW @CUZ/YLQJV\
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-

VERIFICATION -

I, Sri Birendra Narayan Burman, Sfo Late Ketoram
Barman, resident of Village Prathama para (Kulamua), P.O.
Jayrambkuchi, P.S. Goalpara, Assam do hereby verify that
the contents in paragraphs 1, 2, '3 and ..4...are true
to my knowledge and paragraphs .%... and £G4, are
believed to be true as legal advice and I have not

suppressed any. material fact.

And I sign. this verification on this U;{L day of

January/2006 at Guwahati.

~ Signature of Applicant

Date: 4.¢f & -
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Sri Birendra Kr,
(Post man)

Vill, Prathanapacra

P, 0, Tikrikilla

~West Gare Hills .Méghalaya. '

Annexure- 2

Noe EI-/Co.coperative dated at‘varillong' the 8, 1.87

Subs=- 1st show cause netice against defaulting members

under in 88(1) Assam,Act,lef 1980.

Arbitratien netice (In duplicete) receiveé frem the

honerary Secys N.E.Circle /petal -Co-operative society 1td,

cases Ne, 482/86 of Sri Birendra Kr.Bomman is sent herewith

fer your informatien.? copy of the seme may please be

returned to this office after putting your signature on the

backside of the notice in taken off hearing received the

notice,

Encles(2)

8¢/~Illegible

- Sr.Superindendent ©fficer
- Meghalaya DPivision

Shilleng
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ANNERURS: 3

To

The Post Master Gcnéml Shiilong, Meghalaya

Date 04/04/2005
Subject:- Prayer for granting Reh: emeﬁt Benefit
Sir,

With referer;ce toite subjed cited above it 1s most humbly beg to state and submit
that I was apppinmd as past man (clasé ~ iv category) and was posied at sub post office, |
laban at shillong Meghalaya in the momh of Apxil / 1964. My sexvicé. wag confirmed
w.ef 01/01/1967 as a class — iv ofncml Iwas servmg a3 such contmuousi} with out any
break tiil Mﬂmh 1983 Because of my serious ailment T was in medical leave. After
get_h_x}g recovery fmm my illness I went to Jom m!my ofﬁoe in the year 1991 but my
rejoining is not aﬂﬁWed , L approach the S.P Shiliong submifting all décuments relating
to my ailment and medical leave application in the month of Aﬁgust / l§93 JTagain |

. : ¢ 0 K
approach for re;foining but my joining was not allowed . Now Iamin the age of ~

. Superannuation . I have completed about 20 years of mm for the period Mmch 1983

from my joining i the momh of march 1964 and as such I am entitled to get Tetirement -
benefit.

There fore it is humbly prayed that your bonour would he kind enough to do the

needful and be pleaséd to pass an order to grant me retirement benefit and thus obliged.

Yours: ]"mthfuﬂy

.J?M‘lﬂo‘ffm ‘J‘)’A‘c M" - Ogaflw-‘
‘3?‘ - ' . (/

‘..a-
[t

e Post man
pdvoc® |

Vilt - Pmthmna Pare (Kulamn)
P.o- Joymmlmcht
Dlst Goelpam

Aﬁﬁam

R
'

-
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_ANNLZURE- 4

NO. AP/46/MISC/CORR./2002.
DEPARTMENT OF POSTS: INDIA.
OFFICE OF THE CHIEF POSTMASTER GENERAL,
NORTH EAST CIRCLE, SHILLONG-793 001.

Dated 4t Shillong the 2™ December’2005.

" ) ‘ ".|: ' o I e
..’ L N

The Sr. Superintendent of Pos, ~
o Meghalaya Division, S
| S’hlllong =793 001. '

'g 4 ! : . 'f fi:‘ ! B : . 1‘
- Subject- Rep1esentat1on for retlrement Beneﬁt— Case of Sr1 Biréndra o
J N ~ Narayan Barman, Ex-Postmén rMe;_zhalaya va151on. l ‘;i; : B
"i o, ,'l. o .' N
IEE 4 ' Enclosed klndly ﬁnd hereW1th ,representatlon in orllgmal of Sri ij:'.,..r i
T Blrendra Narayan Barman, Ex- Postman Meghalaya DIVISIOI‘] ’dated 04 04-
: 2005 for taking necessary action at your\end ! i i 1 | ,
‘ 2 "l; ' e | ' 3
T ;‘""""'.;*"’"’EHCIO ‘”AS above.!__ e -:_.5:_1;.1_:; = ‘n‘"'f' 4 o L {"{4 IR | - { R ,_____,_%
e R Ei .o ' l"-\ *
A L .'l . . J il

--Ill‘f:’; " [ : \ . I' ; - l —
I AR L N (RC:Rzath),
- TR \>;- = '. - Accounts Officér (A/Cs)

C0p cginformatlon to: " ’ ih L ’
Sri. Bnendra Narayan Barman, Vill, Prathama Paral( kulamn)
. . Po: Joyramkuch1 D1st Goalpara ( Assam). He is requested to make
- 1 '{ future - . correspondences with the Sr. “Sup ‘; of Pos, Meghalaya
|+ Division, Shillong instead of this office. S H | ' |
, | . ! l

N /
i + For Chiel‘P\astmast General,

st Clrcle ShllIong % :
("

>

=
i



o - CANKTYTeT b 7
-1 |

'1‘0, ‘ 1
The Senior Superiutendent of Posts, -
Meghalaya Division, Shillong -- 793 001.
Dated, Kulamua (Prathamupara) the 17® December/05
Sub : Prayer for retirement bencfit with Medical leave.

Ref: Chief Post Master General, North East Circle, Shillong dated the 2°¢ -
e December, 2005,
' Sir, -

7]

Respectful submission is that a8 per instruction 9f your RescoT (Sr,
Sup-crint'i'zndcnt of Posts), I have scnt all my Medic:! Certificato on 7.7 1. to you
throsgh post after long suffering from illness and on 15.9.93 1 WY mersenly
IR : presect in your office and a file was prercred and pul up before the &t -nect ¢

Post Offices, Shillong on 20.9.93. But the officials of the seid office Cemanded

money for granting MedicagAIv ‘t:ailed to pay the said money and continued to

pursue the aunthority for ébot‘xt 15/16 cays by staying at Shillong and thereafter I

.again tecome ill- and I was advised to remain at rest. As a result my application
" for grant of Medical leave was lying pending in the office of the Impe&w of P'ost ‘%-1 o

Offices, at Shillong,

o B . Therofore, it is humbly prayed that your honour would be kind enough I

R
- -

N ; may be granted retirement benefit with medlca] leave for the period 1983 to 1993
| ' on account of physical ;imlness and thus cbliged. '

Yours faithfully,

(\/g,\'},emc}yq N‘cmrcé\o« @ O AGMA

\J
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DISTRICT :

IN THE GA :
[ THE HIGH COURT OF ASSAM, NAC :

Know all men by these presents that the above named ..
do hereby nominate, constltute and appoint Sri/Smti ..

'z@éé‘

APPELLANT
PETITIONER

' RESPONDENT
"OPPOSITE-PARTY

USSP SO PP RR PP OUUPRUSRSPUPO: Advocate and such of the undermeéntioned Advocates as shall
accept this Vakalatnama to be my/our true and lawful Advocates to appear and act for me/us in the matter noted above
-and in connection therewith and for that purpose to do all acts whatsoever in that connection including depositing or
drawing money, filing in or taking out papers, deeds of composition etc. for me/us and on my/our behalf and [/We agree
to ratify and confirm all acts to be done by the said Advocates as mine/ours for all intents and purposes. In case of non-
payment of the stipulated fee in full, no Advocate will be bound to appear: and act on my/our behalf. .

In Witness Whereqf I\We hereunto set r'ny/our hahd on this .......

N. M. LAHIRI (Sr. Adv.)
B. M. GOSWAMI (Sr. Adv.)
J.P. BHATTACHARJEE (Sr. Adv.)
“D.C. SHARMA :
B. K. GOSWAMI (Sr. Adv.)
A. M. MAZUMDAR (Sr. Adv.)
P. K. BARUA (Sr. Adv.)
|S. N.BHUYAN(Sr. Adv.)
J. K.BARUAH(S. Adv.)
ANIL SARMA(Sr. Adv.)’
B.K. DAS(Sr. Adv.)
M. A, LASKAR(SF. Adv.)
DR S.N.CHETIA '

- A.S.BHATTACHARJEE (Sr. Adv.) -

A. R.BANERJEE (Sr. Adv.)
D.K. HAZARIKA (Sr. Adv.)
N.N, SAIKIA(ST. Adv.)

J.M. CHOUDHURY(Sr. Adv.)

P.K. GOSWAMI (Sr. Adv.)

P.G. BARUAH (Sr. Adv.)

C.R. DE (Sr. Adv.)

D. K. BHATTACHARYYA (Sr. Adv.)
D.K. TALUKDAR (Sr. Adv.)

R.P. AGARWALA (St. Adv.)

D.P. CHALIHA (Sr. Adv.)
MRS.K.DEKA

BISHNU PRASHAD

. S.S. RAHMAN
GOLAP SARMA .
S.R. BHATTACHARJEE (Sr. Adv.)
P.C. DEKA (Sr. Adv.)

. BHARGAV CHOUDHARY
PK.DAS
AX.CHAUDHURI
B. R. DEY (Sr. Adv.)

A.K. PHOOKAN (Sr. Adv.)

K.R. PATHAK (Sr. Adv.)

B. R. DAS (Sr. Adv.)
S.P.DEKA -
D.R.GUHA

'S.A. LASKAR

SAUKAT ALI (Sr. Adv)
B. K. ACHARYYA

. MS. USHA BARUAH

N.C. DAS (Sr. Adv.)~

A.K. BHATTACHARYYA (Sr. Adv.)
A. B. CHOUDHURY (Sr. Adv.)
T.S.DEKA (Sr. Adv)

K. P. SARMA (Sr. Adv.)

B. P. BORAH (Sr. Adv)

H. K. SARMA .
PRABIN BARTHAKUR (Sr. Adv.)’
M.C. BARTHAKUR

P.C. GAYAN

C.K. SHARMA BARUA (Sr. Adv.)

ANUPKR.DAS
DR"Y.K. PHUKAN (Sr. Adv.)
DIBAKAR GOSWAMI
BIJON CH. DAS (Sr. Adv.)
R.L. YADAV

. PRAFULLAROY

A.C.BURAGOHAIN
BL.SINGHA

PK. MUSAHARY

M.Z. AHMED (Sr. Adv.)
RIP. KAKOTI

S1. RASUL
GURMOORTHY GOPAL
B.K. GHOSE (Sr. Adv)
S. K. BARKATAKI
DRN.K. SINGHA

fé/& Day of

‘ " D.C. MAHANTA (Sr. Adv.)
BHUBANESWAR KALITA (1)(Sr. Adv.)

T.C. KHATRI (Sr. Adv.)

MS. BINOYA DUTTA

BHABATOSH BANERJEE
RK.JAIN

G.K. BHATTACHARYYA (Sr. Adv.)

PRANABANANDA PATHAK (Sr. Adv)
"DRH. N. DAS (Sr. Adv) - -
B. C. MALAKAR

SAMSUL HUDA
BHADRESWAR TANTI
N.N.SARMA
JANARDAN DAS

CHAITANYA BARUAH (Sr. Adv.)

A.C. SARMA

N.Z. AHMED

N.C.PHUKAN

MUNIN (GAUTOM) SARMA
FAIZNUR AL!

D.K. KAKATI

G.N. SAHEWALLA (Sr. Adv.)
G. K. JOSHI (Sr. Adv.)

_ AAMR

MS. REKHA CHAKRAVORTTY
MRS. JHARANA BORAH

S. N. SARMA (Sr. Adv.)

MD. ABDUL MANNAN

DILIP KR. DAS (Sr. Adv.)
PRADIP KHATANIAR

~N. CHAKRAVORTY (Sr. Adv.)

MRS K. YADAV
DR B. P. TODI (Sr. Adv.)
MRS. K. BHATTACHARYYA

A.K.BARPUJARI

S.S. SHARMA (Sr. Adv.)
S.P.ROY

K.K. BHATRA -

R.P. SHARMA (Sr. Adv.)
S.C.BISWAS

P.C. RAYMEDH!

UTPAL DAS (1)

DR S. S. HARLALKA
D.R.GOGOI

KHAIRUL BASAR

.A.S. CHOUDHURY (Sr. Adv.)

DINDAYAL AGARWALA
KAMAL AGARWAL

. MD. SAMNUR ALI
'JOYDEV CH. DAS
V. K. BHATRA

A.C. BORBORA (Sr. Adv.) ..
PK. KALITA '

" SAILENMEDH!

MRS.M.B. DUTTA CHOUDHURY

PC.GOSWAMI ~ *

APURBA SARMA (I)

. K.H. (SALIM) CHOUDHURY (Sr. Adv)

A.K. PURKAYASTHA
ASHIS DAS GUPTA
LP.SHARMA
VIJAY HANSARIA
B.N.SARMA =
J.L. SARKAR -
R.C. SANCHAT!

JP.BORA
_ SISHIRDUTTA -

C.R.BORAH

PK. GOSWAMI (1)
N.S.DEKA '

M. SAHEWALLA

H.A. SARKAR

MRS. RUMA BORDOLOI
B. K. JAIN '



i
NILOY DUTTA (Sr. Adv)
- CHINMOY CHOWDHURY

ABU SHARIF

MANORAi:uANDAs
DR GOBIND LAL
B.C. PATHAK

F.H. LASKAR .
MRS. M. HAZARIKA (Sr. Adv.)
. SAURAV KATAKI

MD. ABDUL HAI

GAUTAM UZIR

" H.RA. CHOUDHURY (Sr. Adv.)
MRS. MANJULADAS
BHABENDRA N. SARMA
BENUDHARDAS

S.L. TULSHYAN

N.N. KARMAKAR

" MRS. REETA BORBORA
HRISHIKESH ROY (Sr. Adv.)

K.P. PATHAK (St. Adv) _
ARUP KR (GOSWAMI (Sr. Adv.)
S.S.DEY
DIGANTA DAS

MRS. B. ACHARYA
DILIP CHOUDHURY

. LAKSHESWAR TALUKDAR
_ S.P.MAHANTA

SK. CH. MOHAMMAD
HASIBURRAHMAN
MS. AJANTA DHAR

B. [BOCHOWBA SARMA
AK. MAHESWARI

NILAMONIGOSWAMI
'MS. BHARATIDEVI
DRZN.SHARMA
K.K.DEY

G.K. DUTT,

B. MRINAL CHOUDHURY
KUMUD BARUAH
APURBA K SHARMA
NAZRUL |

RAJIB BORLIAH
SRIKANTAHAZARIKA
~ K.N. CHOUDHURY (Sr. Adv)

MD. ABDULHAKIM (I)
UPENDRANATH DAS
P. K. GOSWAMI (1Y)

SANJOY MITRA

MS. KALYANI DEVI
PARAMANANDA TALUKDAR
MANABENDRA NATH

MS. MONIDEEPA SARMA
D.K.KOTOKY .~ -
T.BIDYUT BIKASH
S.B.SARMA

S.K. SAHA

~ YADAB DOLO!

R.C.DAS
PK. TIWARI
D.C.LAHIRI

-PRANAB BORAH
- DR(MS.) S. RAHMAN

MRS. §.D. BHATTACHARYYA
MANOJIT BHUYAN

RAMESH BARPUJARI

MRS. NIRUPAMA SAIKIA
JENAT MOLLAH

PUSPA KT. BORA

M.L. SHARMA

MS. TRIBEN! GOSWAMI

R.K. MALAKAR

" BISWAJYOTI TALUKDAR

ANILCH. DUTTA
SINGHNAD CHOUDHURY

" DILIPMOZUMDER

A.M. BUZARBARUAH (i)
ARUP KR. SHARMA ()
MD. JASIMUDDIN AHMED
DR P.N. HAZARIKA
ZIAUL KAMAR

MRS. M. PHUKAN

R K. SAIKIA
SUBRATANATH .
DHANESH DAS

" H.N. GOSWAMI

H.P.BARMAN

. MS.JYOTITALUKDAR
© SACHINKR. SHARMA

L.R. DUTTA
J.N.CHAKRAVARTY
QZ1.S. KUTUBUDDIN
S.K.KEJRIWAL

MS. PRATIMA DAS
JAGANNATH BARUAH

- MD.M.AHMED -

MS. B. K. DEVI GOSWAM!
B.C.SARMA. -

MS. J.D. ACHARYYA
V.M. THOMAS

K.K. PHUKAN

B. DEVA GOSWAMI
AMAL CHANDRA DAS
MS. GITI KAKATI DAS

. MS. BAHARUN SAIKIA

2

MRINAL KR. CHOUDHURY (S. Adv.)

. MS.AHMEDA BEGUM

D.C. KATH HAZARIKA
MD. MOTIUR RAHMAN
MS. DIPTI DAS

" MK.JAIN

MS. BASANA RAJKHOWA
S.C.DUTTAROY
S.L.JAIN

" B.K BHATTACHARJEE

MS. ANUPAMA DEVI
MS. M. BUZARBARUAH
MS. MRIDULA DEVI
BHASKAR J. DUTTA
MANIK CHANDA

K.K. MOUR
B.B.GOGO!
ABDURROSHID - ..
M.R. PATHAK

PK. SHARMA

. PK.BARMAN

RAJEN CHOUDHURY
MD. NAZIMUDDIN AHMED

“MD. HABIBUR RAHMAN

JAYANTA CHUTIA
AK. ROY -

"RK.PAUL

ASWINI THAKUR
JOGESWAR SAIKIA

AK. SARKAR

P.B. MAZUMDAR

L.M. KSHETRY

M.K. SAIKIA

AJ. DAS
BISHNUBURAGOHAIN
AF.G.OSMANI

SANJIB SAIKIA

MS. PORI BARMAN

MD. A. SABUR CHOUDHURY
R.N. KALITA

MS. MANOSHI HAZARIKA
MS. A. BHAGAWATI
RANJAN BARUAH
JNAN CH. NATH

KR. DEEPAK DAS
MONMOHAN TALUKDAR .
UPAMANYU HAZARIKA
AMLAN DUTTA

BILLAL HUSSAIN

T. J. MAHANTA

M.D. CHOUDHURY

MS. S. DEKA BARUAH
MR. DIGANTA DUTTA

MS. NILIMA DEVI

SATYEN SHARMA

RAM CH. SAIKIA

UJJAL BHUYAN
DIBAKAR SHARMA (1)
MS. A.G. BARUAH

MS. MANJULI DEV
AMARENDRA CHOUDHURY

. DRP.K.BHUYAN

MS. G. D. MAZUMDAR
JYOTIRMOYROY
ASHIS BHATTACHARJEE
MS. PRANATI SHARMAH
KHARGESWAR DAS
HK. BAISHYA

BISWA NATH SHARMA
CHANDANDAS

S.K. LAHKAR
RASAMAY DUTTA

MS. S. BAYAN ROY
S.N.DEV NATH ’
D.C.DUTTA

MS. SNIGDHA BARUAH
MRS. PM. DUTTA
PADMA KT. BORAH

-H.S. THANGKHIEW

P.J. SAIKIA

‘RAJ KR. AGARWALA

KAMALESH K. GUPTA
B.C. CHOUDHURY
JAIRAMGIRI
SANTANU BHARALI
P.K.ROY

MS. GOURI SINHA

- PC.DEY

K.K. NANDI -
RN.PURKAYASTHA
SK.SINGH

D.K. GOSWAMI
RK.JOSHI
D.C.CHETIA

MD. ABDUL HANNAN
MD. IQBAL HUSSAIN
DEBJITKR. DAS

MS. A.D. THAKURIA

MS. ANUBHA DAS -

a

MS.NEELI BORDOLO!

DK. K@ﬁ-’lARl"‘ ?
KALYAN BHATTAGHAR'EE
DA\\’AL CH. BARMAU)\?
MS.RL.GOGOl

- MD.KA. MAZUMDAR

U.C, BHATTACHARYYA
TAYUMSON '
MS.R. DAS MOZUMDAR
MS. SYEDA.A. BEGUM
A.S.NIJAMUDDIN
RANJAN MAZUMDAR
RAMEN DAS (1)

N.N. OZAH

S.K.PAUL

MUKPERTIN
DRAC.PHUKAN
M.C. DEKA !

- PALLAV KATAKI

S.C.KEYAL .
MS.S. B.BHUYAN |
SKH. MUKTAR !
APARESH CHAKRAVARTY
MS. J. PHUKAN GOGOI
GAUTAMBAISHYA |
SIDHARTHA BHATTACHARY YA
M.P. SHARMA
RANJITDAS

RAMESH GOENKA !
PHANIDHAR GOGOI
MS. P.B. HATIKAKOTI
MS. SUNITY SONOWAL
MS. BABITA GOYAL |
BIMALCHETRI

PREM SHARMAH
BISWAJEET GOSWAMI
MRS. EVA KAKOTI
T.C.GHUTIA

VK. CHOPRA
S.K.SINGH

CT. J{\MIR

MALKIT SINGH

H.K. SHARMA ,
SUDAMA CHAUHAN |
U.K. BORTHAKUR
MS.GEETADEKA
MS. N. DUTTA SHARMA
MS.S.ADWANI~ |
P.J. PHUKAN '
MS. R. PATHAK BORAH
MD. M. H. CHOUDHURY
RABHUSSAIN !
PAL!ABH BHOWMICK
S:M. SARKAR

S.K. GOSWAMI
HARMOHAN TALUKDAR
RM. CHOUDHURY
MASLIM GHANI ,
J.C.BEZ |
BIJAN CHAKRABORTY

AB. ROY (Sr. Adv)

A.M. BUZARBARUAH (f)
UTPAL RAJSAIKIA |
L. NESSA CHOUDHURY
DHIRAJKR. SAKKIA
J.K. MISRA

BIPUL SARMAH

MS. S, DAS BARUAH
G.K. THAKURIA

H. K. NATH
RAFIQULISLAM

KR. SPF’.ANA

.~ MS. L.CHENTALAPATI

MS. D, DAS ROY
ANUPAL DUTTA
PK.RC YCHOUDHURY
K.C. MAHANTA

"~ B.C.TALUKDAR
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R.K. DAS (Sr. Adv.)
PRABIR CHOUDHURY
KHAGENGOGO!.
RAJESWAR SARMA
T.G. BARUAH

D.G. BARUAH

MD. ABDUL HAKIM (i)
A.C. KALITA

B.C. SAIKIA

TAFAZZUL HUSSAIN
TAUHIDUL ISLAM
R.D.LAL _
B.C. CHAKRABARTY
MS. SUNITA KERJIWAL
SUKUMAR CHOUDHURY
G.C.PHUKAN

N.H. MAZARBHUYAN
BIMAN BARUAH (Sr. Adv.)
TONNING PERTIN '
BASARUDDIN AHMED
MS. DEEPA BORAH

MD. ABDUL MALEQUE
J.C.GAUR

H.K. CHOUDHURY

_ BIPLAV CHAKRAVORTY

PN, CHOUDHURY -
ARUNESH DEB ROY

MS. N. BHATTACHARYYA
PRABIN MAHANTA

H.K. MAHANTA

M.M. RAY

PK.DAS

MS. SOHELI SEAL

MR. AJANTA TALUKDAR
MRS.N. T. NATH

- NIRMALENDU SINHA
- MISS. Z. TSIBUKHRO

MS. ANITADEV!
MRS ANU BARUA
MS. FATIMA AHMED
NILUTPALBARUA .
MS. B. DUTTADAS
UTPAL CH. DAS
ARUP KR. SARMA (i)
MS. S. BARPUJARI
S.S. SAMADUR RAHMAN
BISWAJIT PRASAD
MS. M. PRADHAN
AK. JAIN

MS. JYOTIMALA KONWAR -

MS. CHANDANA DEKA
D.R. BORA

H.R. KHAN
SYEDI.RAHMAN
PARAMANANDA BORAH
JAYANTA TALUKDAR -

‘MS. BONTI SARMA -

KULENDRA BHATTA

MS. A. DEKA LAHKAR

P.K. BARUAH (ll)
CHITTARANJAN GOSWAMI
N.K. BARUA

B.K. BAISHYA

IFTE KHAR AHMED
D.C.NATH

MS. NILUFAR RAFIQUE
ZAFAR IQBAL

MS. MEGHAMALA SHARMA
AJANTA SARMA
ADIL AHMED -

.MS. NANDITA MORAL

MS. DEEPANJALEE DAS
O.P.BHATI -
DR (MRS) P. CHAKRABARTY
JAINUDDIN AHMED

B. KARPUKAYASTHA
SIDHARTHA SARMA
AK.DEY

SK.MEDHI()
MD. SHAMSUL {SLA
RATUL GOSWAMI
JOYRAM SAIKIA
BHUMIDHAR BARUAH
DEVAKR. SAIKIA
PRAN BORA
DEBAJYOTI TALUKDAR
MS.M.D.G. BARUAH
BHABANI PHUKAN
RAHMAN AL ,
DHIRENDRAKR. DAS
R.K.BORAH
ALOK VERMA
ﬂsujxssn SARMA
;’%%S_"S’B& :
ANANDA BARUAH
NKNATH
DRPAUL PETTA _
MS. ARIFA K. CHOUDHURY
D.M.BORDOLOI
BHABA KANTA GOSWAMI
M.K. GARODIA ‘
MRS. R. PHUKAN SAIKIA
J.N. SARMA
HAMIDUR RAHMAN (1)
KAMALESH SHARMA .
BISWADEV SINHA
HK.DAS
B.D. KONWAR
T.N. SRINIVASAN
DILIP BARUA
N.J. DUTTA
J. K. BAISHYA
MATHEM LINGGI
MS. APARNA DEV -
AVUITROY
KRISHNENDU PAUL
HALADHAR KALITA
DIBAKAR GOSWAMI (lf)
MRS. N. DEVI SARMA
C.RDAS
MS. ANJU TALUKDAR
S.P.DEY
MRS. INDRANI SARMA ()
MS. BHANU SENAPATI
DEBASISSUR
MS. ANURUPA DEY
D.C.BORAH
R.K. PRADHAN
SANTANU BHATTACHARYYA
SATYAJEET SHARMA
DEBAKR. DAS
PRIYATOSH BHATTACHARJEE
PARITOSH PURKAYASTHA

(3)

MS. RINA BHATTACHARYYA -

DEBAJIT BHATTACHARJEE
PRADIP DUTTAROY

M.K. MAJUMDAR

B.M. CHOUDHURY
SOUMITRA SAIKIA
SYEDMD. T. CHISTIE

DR (MRS.) M. PATHAK

MS. KALPANA BARUAH
BW.PHIRA '
S.R. RAVA

MS. P.B. BHATTACHARJEE
$.C. BHARALI ‘
MANOJ AGARWAL
HAREN DAS

MS. AJANTA NEOG
ARNAB BISWAS

SAHIDA BEGUM
MONMOHAN GOSWAMI
P.C. CHOUDHURY
MN.NATH _
MS. UMA CHAKRAVORTY

MS. JUTHIKA CHAKRABORTY

MS. S. SENAPATI

MANAS SARANIA

MRS. PRANITA CHOUDHURY
DEVASHIS THAKUR

MS. Z. ARA BEGUM

K.C. SARMA

SUMAN CHAKRABARTY
ABRAR AHMED

MS. SANGHAMITRA DOWERA

PRASANTA KHATANIAR
ANUP JYOTI SARMA
S.C. CHAKRABORTY

" PM. DASTIDAR
" HAMIDUR RAHMAN (1i)

MS. DEEPAWALISHAH -
D.K. CHOMAL

MS. ASHA JAIN

MD. A.H. LASKAR

AJIT DAS

MS. REETUJADUTTA
SK.TEWARI

TAPAN KR. DAS (I)
SHAH S. A. RAHMAN.
PARAG K. DUTTA
P.C.BARPUJARI

B.N. HAZARIKA

R.R. KALITA

M.K. SHARMAH

B.C. KALITA
DRB.U.AHMED

M.U. MAHMUD

B.N. SARMA BORDOLO!
SALAHUDDIN AHMED
MRS. J. SAIKIA BHUYAN
NARAYAN CHAKRABORTY
SASHANKA DASGUPTA
RIPUNBORA

JAYNAL ABDIN (1)

T.P. MAZUMDAR
ANUPAM SARMA
KAMESWAR LASKAR
U.K. THAKURIA
J.M.DAS

MS. G. DAS LAHKAR
CHANDRA BORUAH

S.P. SHARMA

BHUBANESWARKALITA(Il)

N.K.GOLDSMITH .
SURAJIT DUTTA

A K. MEHTA
ANJAN J. SAIKIA

" AK.BARUAH (1)

BALDEV SINGH

Y.S. MANNAN
RAJSEKHAR
PULINBISWAS

MONOJ BHAGABAT!
SONESWAR DAS

MRINAL SARMA

MD. A. ALAM KHAN

MRS. J. CHAKRABORTY
MS. S.B. CHOUDHURY
U.S. AGARWALLA

PK. SENSOWA

0.K. MAHESREE (Sr. Adv.)
N.N. BHUYAN CHOUDHURY
SARBESWAR DAS ‘
MRS. AMI B. SARMA
AFTAB ALAM

J.K. ADHYAPOK

COL (RTD.) M. GOSWAMI
B.K. SINGH

MD. AYUB ALI

ADHIR S. CHOUDHURY
S.R. SAIKIA

BAHADUR RAMCHIARY
TAPAN DAS (1)

MRS. PUSPA GOGO!

%\0

MS. APARAJITA SHARMA

'AJOY KR. DAS

BIMAL KR, JAIN
REKIBUDDIN AHMED
MRINAL KALITA

MS. CHANDRAMA SARMA
KD.CHETRI

S.J. BARTHAKUR

MS. ANJANA DAS

K. KATH HAZARIKA
PARITOSH BANIK
ARUNABH CHOUDHURY
BHASKAR DUTTA

TAYAM SIRAM

DULAL TALUKDAR
C.R.BISWAS

BHASKAR KR. SHARMAH .
AK. SAKIA

DINESH AGARWAL

MS. PANCHALI BHATTACHARYA
MS. MAMONI CHOUDHURY
MS. TRIPTIDHARA DAS
SURAJIT CHAKRABARTY
MS. U. BHATTACHARYYA
MS. MOMIKSHYA ARUNA (OZAH)
RAJESH AGARWALL
ABDUL MALIK
MS.D.S.NEOG

MS. N.N. AHMED

MS. S. T. SARMA
H.B.GOSWAMI
KHIZIRULMONIR

MRS. K. K. CHOUDHURY
MS.MAMONDEKA
MS. DEBJANI SEAL

MS. PRIYANKA BARUA
ABHIIT BHATTACHARYYA (1)
MS. ECHO SHARMA
KALYAN PATHAK

MANISH GOSWAMI
MRINMOY KHATANIAR
DIPANKAR BORA

SUMAN SHYAM

- BEDADYUT! CHOWDHURY

MS. BORNALI BHUYAN
MS. BANTI DUTTA

MS. MOUSHUMI DEKA

MS. CHANDANA NANDI
SUNIL AGARWAL
HARI-KANTA DEKA (Sr. Adv.)
MS REHANA BEGUM ()

O.P. SAHARIA

S.C. ACHARYA

S.S.DUTTA

" AKHTAR PARVEZ
MS.N.S. THAKURIA

$.S. MOZINDER BAROCOAH
DIPU MANI THAKURIA
JAINUL ABEDIN (Il)
JAWRAMAIO
JOGENHANDIQUE

1.A. TALUKDAR

B!KRAM CHOUDHURY
NABAJIT BHARALI

MRS. H. M. PHUKAN
AR.MEDHI

MD. BABULUR RAHMAN
PK.PODDAR

MD. ILIASH ALt
RAMKRISHNA BHATTACHARJEE
M.K. MISRA '
R.J. BARUA
B.K.DUTTA

MRS. S. DAS BHUYAN
MRS. M. RAJKUMAR!
ACHYUT OZAH

BIKAS HAZARIKA

MS. MONI NATH



A.K. BASFOR
SHOUMEN SENGUPTA

D.K. JAIN _
MS. MALL|KA DUTTA
AJUNGLAAIER |
H. B. SARMA
PRAJNAN|C. DEKA
ARINDAMBARTHAKUR
M. J. DAS '

P.K. TALUKDAR

MS. MOHSYNA SYREEN
MS. K. M. PHUKAN
MS. J. RANI BORA -
MANASH BARUAH

K.K. BHATTA

MRS. RAN| DUTTA
ASLAM KHAN

PRANAB GHAKRABORTY
MS. PURABI KALITA
JAYANTA DEKA
NAVAROON NATH

MS. NIRMALI TALUKDAR
N.A. LASKAR

NAJROL HAQUE . S e
MITHUN TALUKDAR
KANHAIYALAL GUPTA
MRS. M. GOHAIN

» MRS. GITAMEDHI
B.S. BASUMATARY
N.P.DAS / '
DHRUBA KR! SAIKIA (Sr. Adv.)
INDRANEE| CHOWDHURY
MRS.R. S. CHOWDHURY
SUBRAT BHUYAN (1)

MRS. JYAISNA SIKDAR
MRS. M. SARMA BARUAH
J.P.DAS ,

HIRALAL MAURYA
KAMALAKSHYA DAS _
MS. IPSITA GOHAIN -

MS. DIPASHREE SINHA
MS. NIRUPAMA BARUAH
MS. PAPIA CHAKRABORTY
HAREKRISHNA DEKA
SAJID RAHMAN
MS. APARNA AJITSARIA
G.B.DAS .
DEBAJEET THAOSEN
S.K. MEDHI|(ll) '
BEGUMR. A. SULTANA
ALOK DEB
~ MS. B. CHAKRABARTTY

MS. ANUPAMA DEVI
SIDDHARTHA BARUAH
S.R.RAJBONGSHI

K.K. BHATTACHARYYA
MS. MANJULIKA BAROOAH
MS. MANJUSHA JHA

MD. KHORSHEDAL! -
ZAHANGIRHUSSAIN
S.N.DEV PUZARI
DIGANTA KR. MISRA

MD. AFTAB HUSSIAN
MRS. N. S. AHMED ISLAM
MS.GR.
M.K. MODI:

- SHAJAHANALI

DHIMAN TALUKDAR

U.P. BARUAH _
MS. ARUNIMA SENAPATI

MS. SUJATA CHANGKAKOT!I
AL. MANDAL ‘
UTPAL DAS ()

S.K. KHAITAN

MRS. V. L. SINGH

ARNAB JAN DEKA

S.K. SINGH

. NIRAN BARAH

MRS. A. A. BEGUM
SONESWAR SAIKIA
J.P.CHAUHAN' -
DEBAJIT GOGO!
GAUTAM SOREN

" AFSARUDDIN CHOUDHURY

' JOGENBORDOLOI -
SUNILKR. SINGHA

* MRS. B. BHUYAN

"ARUN NATH

MS. M. BORDOLOI
SADHAN KALITA
CHINMOY-BHATTACHARYYA'
ANUPAM CHAUDHURY
PRABAL KATAKI
SANJU GANGULY
R.K.BOTHRA -

MS. NAVANITA MITRA
RAM NAKSHTRA
S.N.RAY .

" D.K. SARMAH -

MS. ANUPAMA DASS

" MISS.R.DEKA - . "

L.K. BORAH

R.K. ADHIKARY
S.K. SHARMA
MISS. ANITA DAS
J. K. SARMA

- sMRS. M. CHOWDHURY

ZIAUL ALAM ,
MS. N. HOMCHAUDHURY
SK.SINHA

ROMEN BARUAH

. ARUPANANDA CHOWDHURY

NILADRI BHATTACHARYYA
MS. 1. KRISHNATRAIYA

MS. PAHARI SAIKIA

N. K. BARKAKATI
ASHIMKR. CHOUDHURY
MS. S. HAZARIKA
RUPJITDE

R.K.NATH

D.J.DUTTA

" RK.SARMA

DINAMANI SARMAH

' PARTHA CHOUDHURY

BP SINHA |
ROFIQUDDINAHMED -
AISWARYYA SARMA

MS. A. BARUA

MD. NIZAMUDDIN SEIKH
DIGANTA GOGOI

SANJIB ROY

MS. KALPANA GOGOI (SARMAH)
ANIRBAN DAS -

MRS. INDRANI CHOWDHURY

~ ANAN KR. BHUYAN

PALASH DAS

* MS. BIPAAKKHI BORTHAKUR

.DIPAKKR. DEY. -

" PARTHAP.BARUAH

AJITKR. DUTTA

" MD. BAHARUL ISLAM (1)

MD. TARIQULISLAM -

-~ ABUSAYED |

()

BHASKAR BARMAN
MS. BETABAIRAGI

" PABITRA S. BHATTACHARYYA
. SURAJIT BHARALI

MS. BABINA BEGUM -

MS. NANDITA BHARALI
SUJITKR. GHOSH

MISS. RUPALIM DAS

PRANAB SHARMA

MISS M.M. BORAH

MS. BANTI BAISHYA

RADHA M. DAS
PADMESWARDEKA
ANUPAM CHAKRABORTY
ANGSHUMAN BORA ]
RAJEEV DAS o
BISWAMBHAR SHARMA ~
HARGOBINDA BORUAH

~ MS. JITUMONI SHARMA

PUTUL CH. GOSWAMI
RANJAN GOGOI

" MISS. LOLITA RENGMA

MISS. BASABI DAS

MS. RUPANJALI DAS

MANISH CHOUDHURY

MISS. MARAMEE GOGOI-
NABIN DEB NATH

MRS. CHAYA DEVI

MS. BASHARI SEAL

MISS DEBALINA CHOUDHURY
MS. SMRITISHREE CHAKRAVARTY
MISS. MAMANI BASAR
MISS. SANCHITA ROY
MISS. ANJALI DAS

DIPAK KR. KALITA
NURUL |. CHOUDHURY
MD. A.K. HOSSAIN

MS. KAVERIMEDH! -
KAUSHIK GOSWAMI
ABDURR. SHEIKH

MS. TAPASI DAS
HEMANTA KR. SARMA (1)
MISS. DIPSHIKHA DAS
RAJESH KR. BHATRA
SAGAR RAVI G. v
PADMADHAR UPADHYAY
MISS. PEACE LAHKAR

IKBAL H. SAIKIA'

DIBYAJYOTI BORAH.
MISS. HASINA YESMIN
MRS. JURI D. BARMAN
MISS. ASMINA BEGUM
MRS. RAKHEE BDEB .
MRINMOY DUTTA

MISS. SANTANA SARMA

" BIMAL SARMAH

AMBAR BARKATAKI

MISS. NIZIFA KHANAM

MS. BARNALI MAHANTA
MIZAZUR R. BARBHUIYA /
SANJAY ROY

IMTI LONGJEM

MISS. BIPASHA SARKAR

MISS. RINI SHARMA _

SHAMIMA JAHAN

- NILOUTPAL RAJKHOWA

RK. DEV CHOUDHURY
SONITKR. SAIKIA

MISS. SEWALIKEOT

MS. MITALI MAHANTA -
GAUTAMKR. SARMA
SHAHAB UD. MAZUMDAR
ABDUL MANNAF

- RAGHUNATH PD. ROY

NURMOHAMMOD SARKAR

.MD. ABDUL MATLIB |

"~ KUMUD CH. BORO

. SHARIFUDDIN'

ot A t—————

SANTOSHJAIN
SUNILKR. JAN “}
DIPENJYOTIDUTTA 8

MRS. BANANI DAS ﬁ :
RAJESHKR. CHAYENGIA . '
MS.ASHATEWARI . [
MRS. R. BORO BORAH .
MISS.REKHADEKA
MS. N. MEDHI KALITA :
MANASH GARODIA )

|
JAKIRUL |. BORBHUIYA 3

- SUBIRBBHATTACHARJEE

A I S
MS. DIPIKA BORGOHAIN

MRINALENDU CHOUDHURY

, DHRUVA JYOTI PATHAK

KAUSHIK HAZARIKA
DILIP BARUAH (1)

RAJIBHAZARIKA
NABASHISH GOSWAMI
DEBASHISH BATTACHARYA

NARENDRANATHJHA"
RANDEEP SHARMA

MS. TAMANNA BORA -
MRS, FARIDABEGUM |
NEELANJAN DEKA
DEVASHIS BARUAH

MS. MEETA DEY
TUSHAR KT. RAJKUMAR
MISS. $. MADHURINEOG
MRS. RUNUMI DAS

| AR S

R

-

_ MISS. B MAYA CHHETRI
.MD. MASUD-UR-RAHMAN HAZARIKA

TAPAN lCH DAS (i)

SANJAY KR. CHAKRABORTY
MRS. D. BAISHYA (GOGOI)
MS.ANJUAHMED |

ROBINKR. DUTTA

-~y - vT,- .

MRIDUL KR DAS

MRS. CHANDANA SHOME
RITU PARNA HAZARIKA
ABHIJIT DAS

MS. KANCHAN NEWAR, F
HRISHIKESH DAS

PRABIN DAS

~F

* ANKUR BHUYAN

MRS. SHAHNAZ BEGUM ;
DEVA KR. DAS (Il
MS. ROUSHANARA CHOUDHURY

'RABINDRA CH. PAUL .

MS. M. BHATTACHARJEE
MS. NAVANITA BARUAH
UJJALKR. GOSWAMI o
MRINAL KT, NATH

DURGAP.MANDAL |

MISS. NAMITA CHOUDHURY

DILIP Ké. JAN -

MISS. IJUMONI THAKURIA '
ARUN DEV CHOUDHURY ks
NAKUL ?(ALITA .

MS. MUNMUN B. SARMA

MISS. RANJUMONI NEWAR
MOIRAN‘GTHEMG SINGH

SANDIP BHATTACHARJEE

DEBASHISH SAIKIA
NANDAN SARKAR
SOF[QUP RAHMAN

“"UDAY J|SAIKIA

PANKAJ KR. DEKA
IMRAN H. LASKAR

MS. BANAS:HREE GOGOI
MISS HItRAMONI DEKA



z
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ISWARCH. GQGO!
MISS BIJOYA SINHA
MD. KUSAN AL
SAHIDUL H. SARKAR

- GAUTAM SHARMA

MISS. ADIT! BHATTACJARJEE
DHRUBA BANIA

GAUTAM CHAUDHURY
SATYABRAT DEV SARMA
MRS. NIRADA SEAL .
NARAYAN D. BHUYAN
KULAJITDAS -
MD. ASLAM KHAN (1)
SAMIUL MUNIR

SANTANU GOSWAMI
NARAYAN SHARMA

MS. PANCHALI BRAHMA
MANISH NATH

MISS. REHNA BEGUM (1))
MS. RAJICHETRI

KISHOR KR. BHANSALI
DIBAKAR BORAH

NARESH MARKANDA

MR'S. MAITREYEE BORAH
JAYANTA KR. PARAJULI
BAPAN CHOWDHURY
UTPAL KR. KALITA -

MS. APARAJITA SAIKIA
MRS. MEERA H. BORAH
DEBABRATA SAHA

MS. ANIMITA GOSWAMI
MS. MANOSHI SHARMA
MISS. SATYAWATEE KONWAR
MD. JAKIR H. KHAN

BIJAN KR. MAHAJAN
ABHIJIT BHATTACHARJEE (Il)
ARSHAD CHAUDHURY
PRANABKR. DAS

MS. MITALEE LAHKAR
KHANINDRA LAHKAR

MS. MANJU BORDOLO!
SUSHANTA S. BAROOAH
MS. S. HAZARIKA (BORA)
MD. ASLAM"

PRANJAL DAS

MS. PANNA SHARMA
MS. MONALISA KONWAR
SAND! K. DEORI

MS. M. CHAKRABORTY
DEBOJIT SENAPATI
RAJKUMART. SINGH

MS. B. GHOSH (SEN)

MS. TASFIA HUSSAIN

MRS. MEHBOOBA BEGUM
JAI KISHAN BAJAJ

MS. JAYAT! PURKAYASTHA
MS. PAREE GOGOI

A.M. BARBHUIYA

MISS. ARJUMANDA BHANU
MS. KANGKI BORKATAKI
BINOY PATHAK
NITYANANDA UPADHYAYA
SANJIT SHIL

MS. JULIE MAHANTA
MRS. MADHABI SAIKIA
MISS. BABITARANI  DAS
SANTANU KR. DAS

_ MISS. DOLORINA PATHAK

SUBHRANGSU DHAR
PARAMA KUMAR GOGOI
MISS. GOPA SUTRADHAR
IKBAL AHMED

SANJIB GOGOI

ABHIJIT BHATTACHARYA (11l)

SUDIPTO BHATTACHARJEE
R ST iy

PRAHLAD KR. BRAHMA

MS. JAGRITI RAJKUMARI

KUSH RAM BORA

MS. DEEPALI KALITA

DEEPAKBORA -

DIPANKAR PD. BORAH

RAJESH KR. AGARWAL

MRS. SACHITRA BORA

SUJOY GOSWAMI

RINKU MAHANTA

JAIDEEP PURKAYASTHA

ZAKIRULAHSAN

MISS. RINKI BISWAS

MISS. SHABNAM CHETTRY

MISS. MANASHI CHOUDHURY

SANTANU RAJ GOGO!

MISS. SHARMILA DAS

MRS. RUPREKHA DAS

MS. ARPITA PAUL

JOY DAS

DHRUPAD KASHYAP DAS

MS. SARMISTHA BARUA

MRS. PRANITA PATHAK

MS. MOUSHUMI DAS

MS. BULIE SARMAH

MS. NANDINI MUKHARJEE

NEERAJANAND

GITARTHA PATHAK

SANKAR P. BHATTACHARJEE

MD. KOHINOOR ISLAM

SYEDMUSFIQURRAHMAN - -

PUSPENDRA KR. MEDHI

- SANJIB KR. SINGHA

MISS. NILAKSHI GOSWAMI
MISS. MANISHA SHARMA
GAUTAM RAHUL

MS. ANITA VERMA
TONGPOK PONGENER
ANIL GOHAIN

MISS. ANUJITA BORA
SANJAY KR. SINGH -
SANJIB BARUAH

MISS. SOBHANA SAIKIA
MISS. MOON BARUAH
BRIJESH SHARMA

MISS. RAKHI PATHAK
RATAN CH. DAS

NABAJIT NARZARY
SAFIQUL HUSSAIN
NASIRUDDIN

MS. N. M. BORDOLOI (BORA)
PRAKASH KR. BOTHRA'
BIJOY CHETIA

SUBHAJIT BANIK
SAHADEV DAS

DR K. UDDINAHMED

MD. A. Q. AKANDA
PRADIP KR, AGARWALA
MD. FARID U. BARBHUIYA
MISS. NIYATI KALITA
MRS. SADHANA KALITA
ARUP GOSWAMI (ll)

MS. ARUNDHATI BORA
MS. RITAMANI GOSWAMI
SHUROT ZAMAL SHEIKH -
SUMANCHETIA - -
ALAKESH DEV SARMAH
RANJIT KR. GOSWAMI
JAKIR HUSSAIN SAIKIA
BHUPEN CH. PEGU
KUNTAL SHARMA PATHAK
DEEPAK KEJRIWAL

MISS. AMI SAIKIA

MRS. RUBI G. GOHAIN BARUAH
MISS. JOYATI PAUL

MISS. ANOWARA MAZUMDAR

MISS. MADHUSMITA BAISHYA
ABHIJITDAS®

BIJOY KR. DAS

JAHURUL ISLAM

MISS. GITUMANI DEKA

MS. HIRANYAMAYEE BARUA

" MD. JEHIRUL I. AHMED

MS. PRTIBHA DEKA

MRS. S. BORPATRA GOHAIN
MRS. MANASI DAS

SYED S. FAROOQUE
PARANGAM N. GOSWAMI
ANOWAR HUSSAIN
ADITYA HAZARIKA
SH!MANTANEOGI

RUPAK DHAR

TAPAS DHAR

RAJA JOY PHOOKAN

- MANOJKR. SHARMA (1)

ROUSHAN LAL

MD. ROFIQUL ALOM
MISS. PRANATIDAS
RATUL DAS

MISS. BAGMITA SARMA
MISS. P. R. MAHANTA
SANTANU BORTHAKUR
MISS. MITALI BHUYAN
MISS. SABINA YASMIN
KISHORE KR. HAZARIKA
MOYNUL H. CHOUDHURY (2)
JONAB ALI AHMED
BHASKAR NATH-

ALIN SARMA

KULAPD. GOGOI

© H.M.A. MANNAN LASKAR

BIBHASH PATHAK
MD. JYOTSHNAALI

" JITUBORAH

MISS BABITA DAS

MISS RUNMANI DEKA
MiISS MURCHANA SARMA
ASHOK KR. BORA
RANJAN KR. BHARALLI
BIJAY KRISHNA SEN

'MISS MEDHA LILA GOPE

DRN.G. GOSWAMI
KASHEM BHUYAN
MISS LIYANA RAHMAN

© M. U. MONDAL

MISS PARUL DAS
JAYABRATA SINHA

MISS BIJAYA HAZARIKA
MISS SUMITA CHOUDHURY
DEBAJIT BARUAH

MISS DIPANJANA NANDI
ABDUL KASHIM TALUKDAR
BIKASH SARAF

MS. AMVALIKA MEDHI
BABUL KUMAR DAIMARI
MISS IVALINA DEKA

. SANJIB GOSWAMI

SABYASACHI! P. CHOUDHURY
DEBA KUMAR BORDOLO!
MANINDRA CHANDRA DAS
MUL HOQUE AHMED

BATU KRISHNA BORAH

MISS BANDITA DEY

MISS JULI GOGOI

MS. V. N. LASKAR'

MISS RANJITA VERMA
HARINARAYAN SARMA

%

MISS DIPANJALI DEKA 07
MD. ALAM GEER

NUR ISLAM

BABUL DEKA

AJOY KR. PHUKAN

ATAL TEWARI

MISS WAHEEDA REHMAN
N.UNNIK. NAIR

NABADIP BAROOAH

J. A. HASSAN

MISS SANGEETA SARKAR
ANJAN KR. DAS

MISS JAYA CHANDA
NITESHBHATRA

MISS DOROTHY ROY

MS. ARPANA BORAH PHUKAN
MISS LIPIKA TALUKDAR
MISS MEGHALI DEHINGIA
MISS RIMLY BARUAH

MS. BIPASHA DAS

MS. PRANITA DAS
ABHIJEET KR. BARUAH
SULTAN AHMED

MISS BARNAL! BARUAH

" MRS.M.MAZUMDER DEB

MS. PANKAJA UPADHYAY
THANESWAR SARMA

" ASHIM TALUKDAR

ABIDALI

MS. SIMA GUPTA

D. N. BHATTACHARYYA

MISS SUDAKSHINA KHANIKAR
ASHIMANTA GOSWAMI

ANIL SHARMA BHATRA
K.R.PATGIRI

DEBENDRA SAHARIA

RAJIB SARMA

MUSTAFA JAMAL QUADIR
MISS MANASKANTA BARUAH
MISS KAVITA K. JAIN

*TAPAN RANJAN DAS

TRIDIB KALITA

MS. MAMON! ROY
SAIDUL ISLAM

MS. SHAMIMA BEGUM
DIPANKAR BAGCH!
SHYAMAL AICH

MS. KANIKA SINGHA
JAGADISH CH. GOGO!
MISS SWARNALI S. CHOUDHURY
HARIBRATA CHANDA
MUKUT CH. BHATTA
SUJITKR. ROY

RAJU GOSWAMI

NANJ G. KUNDU

- SHEKHAR CHAKRABORTY

OM P. AGARWAL
RANABRATA BANERJEE
MS. SUMITRA SARMA
MRS. BANDANA DEKA

 TARUNBORA

MOTI RAJ ADHIKARI

MISS SABBINA YASMIN
BISWAJIT BURAGOHAIN

MRS. BOBY G. BURAGOHAIN
MISS SANGEETA BURAGOHAIN
NEEL KAMAL DEV NATH

MISS DIPANNITA CHAKRABORTY
NAZMUL I. MAZARBHUIYA
PRASANTA HAZARIKA

MS. NAZNEEN AHMED
RIYAJUDDIN ANSARI

SOURAV SHARMA

MS. SIMA RANI DEY
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MS. SWARNALATA GOSWAMI
MAINULH. BARBHUYAN
MUKTIRAMLASKAR

MISS BINITA BARUAH
RAFICUII. ISLAM ()

MISS KAMALA SINGHA
MISS ANUPAMA ROY
BISWAJIT CHAKRABORTY
MD. RAFIKUL ISLAM (1))
BINODAN TALUKDAR

MISS MINERVA BARTHAKUR
MISS NITUHAWELIA
RAHUL BEZBARUAH
ABUNASERUDDIN AHMED
SUMITDAS

SANACI-}OWBA SINGHA
YUNUSHAHMED

MISS RITL\ DEVI

N. ANIX élNGH

BANDAN KR. KAR

" BIKRAM MALAKAR -

LALIT KR{ MINDA
MD.FAJLEY KR. AHMED
AMZAD HUSSAIN
PHANINDRA KALITA
JITEN PA\lENG

" MS. KABERI DEKA

PRADIP KR. KALITA (If)

. SANTANU BORA

MISS MANIKA CHOUDHURY
MISS RUNIA DAS
RAFIQULISLAM (V) |
MASTER SHELIM

MRS. SUNITI KALITA

MD. NEKIBUDDIN AHMED
RAJIB BORPUJARI
DIGANTA BARMAN
SAMIR D

ABDUL HASHEM KHANDAKER

DR TILOK|DASGUPTA
ASHIMK r‘\MR BARUAH
SANJAY SINGH

PRATIM KJR. CHAKRABORTY
MOHD. INiM UDDIN
NEELOTPI L DEKA

MS. RUBINA SULTANA
PARSWAJYOTI DAS NAIR

MS. AYESHA SIDDIKA

Received {rom the executant,
satisfied apd accepted

Advocate

W%d’ﬂ»
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MS. BHARATI MUKHERJEE
MS. MALABIKA P. GOGO!I )
SRAVAN KR. TALUKDAR

- HIFZUL 1. CHOUDHURY

SUSHANTA DAS

AMIT JALLAN
ISTIAQUE ALAM ~
RAJIB CHAKRAVORTY
LASHMI N. DIHINGIA
RAKESH DUBEY

'DEVJYOTI CHOUDHURY

PRIYANKU SUND!

-SUBRATA NATH (Il)

MISS GITY KALITA

ROSHAN MALOO (JAIN) | .
MS.ONTIMA SHARMA
TAPANROY _
MOINUL HOQUE ANSARY
MD. RAHMAT ALI (11) '
MISS MARY GOGOI
IDRISH CHOUDHURY
MS. MINAKSHI BHATTACHARJEE

JYOTIRMOY PATOWARY

SHEELADITYA .
MADHURYA MAHANTA
MISS SHEHNAZ RASUL
RASIDUL HUSSAIN

~ MISS ANJANA SINGHA
" MD. ABUBAKKAR SIDDIQUE

ABDUL AWAL

SOHEL ALIM

JAHID M. A. CHOUDHURY
MISS JULFIYA BEGUM
MD. HOSNUL HOQUE
TRIDIB BAIDYA

(6)

-~
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SANTANUKR. SARKAR 2y

PRASANTAS.DEKA ~

MS. BINITA SWARGIARY
MISS SNIGDHADAS -+ .-
ATANUGANGULY ™ - “*
BHARGAV SARMA . .,
TALAT H. HAZARIKA .
DIPAYANDUTTA |
GHANASHYAM DAS '
NAYANJYOTIMEDHI
MS. MOON MOON LASKAR
DILIPDEY

MANOJ KR. SARMA (ll)
MRS. JENNIFER ZAMAN

“*

Gug\_/;k! " +$INGHSODHI
MD. GIASH UDDIN

MS. JULIANA RAHMAN °
MUSTAKIM RAHMAN
PRANJAL BORTHAKUR « -
BIPULKR. DAS

ASHOK KR. BORAH (2)

-~ MISS PALLAVI TALUKDAR

INDRAJEET SHARMA
SUKUMAR SARMA

_ NAYAN JT. SARMA

RITU BARNA DEKA

MS. MOMITA BARAH

MISS LIPIKA DEVI

RITURAJ BISWAS .

MISS SEEMA CHAKRAVORTY .

SATYANT KR. SHARMAH THAKUR _

DR MATIUR RAHMAN
MRS. P. DUTTA BUJARBARUAH

"AMAL KALITA
. MS. MANJU AGARWALA

MOBARAQUE HUSSAIN
PURBADRI BANERJEE
MRS. C. BARUAH TALUKDAR
ZAKIRHUSSAIN “-_
MAZHARUL ISLAM

MRIDUL KR. BORAH

MRS. NANDITANATH_

MISS KALPANA TALUKDAR
BHUPENKUMAR

MS. MITAL! GOGOI

MISS RULI BARUAH
DIGBIJOY MANDAL
SANTANU PARASHAR

-MS. MRINALEE BHUYAN

SWAPAN KUMAR DAS
MS. ALPANA SAIKIA
MISS NASHREEN AHMED
MISS NILAKSHI BARMAN'
SAIKHMD. A. PAHLAVI
SHAH NEWAJ AHMED

MRS. ABHINANDITA CHAKRABARTY

MRS. NIBEDITA SARMAH
MANASH HALO!

MISS SUSMITA KANUNGOE
MS. TEENA SHARMA
MS. MANISHA SARMAH
MISS BIJU RANI KALITA
MISS BARASHA DAS

MIMS........ooovvcannn. ettt will lead

me/us in the case.

gt}

And Accepted -

Advocate _
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SAMUDRAGUPJA DUTTA
MISS KABITAG syfw:

' RAJEEBKALITA

TRIDEEP BARUAH
MS.AFSANA IRFAN
MRS. DIKSHA H. BAROOWA
MS. TRIPTI PATOWARY
KRISHNA KT. DAS

NAYAN MONI HAZARIKA
ZAKIRHUSSAIN(Tl) -
ABDUS S. AKAND

MRS. SABINA YESMIN (Il)
MRIDUL MAHANTA
MRS. SONGITA MAHANTA
ABDUL GONI )
TILAK RANJAN SARMA
MD. BAHARUL ISLAM (i)
MOHENDRA DEKA

MRS. BABLI DAS SARKAR
JONE KUMAR SENAPATI
IFTIQUER RAFIQUE
IDRISHALI SHEIKH

MISS ELAKSHI DEKA

- MD. ABDUL AWAL ALAMGIR

KAMAL KISHORE GOSWAMI -
BHASKAR JYOTIDAS

BIBEKA NANDA GOGOI
DHRUBOJYOTI CHAKRABORTY
MS. ARUNDHUTI BARUAH
ARUNANGSHU DHAR

MS. SHABANA AZIZ CHOWDHURY

TAPAN RANJAN DEUR!
MANOJ KR. SARMA (Itl)

-+ MRIDUPAWAN GOSWAMI

AMLAN SARMA
MS. MADHURIMA DUTTA

AMIT GOYAL
. DEBASISH SINGHA

YADAV PRAN DAS
JAGAT CHANDRA BORAH
ANGSHUMAN SARMA
MS. TINKU SOM

MD. IMRUL HASSAN

MS. APARAJITA BHUYAN
BHUPEN SARMA
BISHWAJYOTI PATHAK
AZIMHUSSAIN LASKAR

1

And Accepted

Advocate

And Accepted

Advocate
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